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Supreme Court

Abhishek v. State of Rajasthan, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
2079

Aditya K. Talera v. Prachi Aditya Talera, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 3801

Anil Singh v. State of Bihar, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2075

Appa v. State of Maharashtra, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC
2082

JK Paper Ltd. v. Bipinchandra Natwarlal Shah, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 2077

Mepco Industries Ltd. v. CIT, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC
2080

Sandeep Jhaveri v. State of Maharashtra, (P.K. Mishra and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 2076

State of Bihar v. Nandeshwar Kumar, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC
2078

V. Pon. Paneerselvam v. S. Regupathy, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC
OnLine SC 2081

Allahabad High Court
A Minor v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 33892
Abhayraj Rajpoot v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 33710
Abhinay v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33627
Abhishek Pandey v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 33713
Abhishek Shukla v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33733

Abhishek Yadav v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 33843

Achal Kumari v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 33966

Aditya Patwa v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
34000

Afjal Ali v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine All
33886

Ahad v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33703

Ahiwaran Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC
OnLine All 33923

Aisifa v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
33849

Ajanta Ghoshal v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33617

Ajanta Raaj Protein Ltd. v. Kripa Ram Dairy (P) Ltd., (Piyush Agrawal, J.), 2026 SCC OnLine All
33649

Ajay Bahadur Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 33658
Ajay Kumar Singh v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33728
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Ajay Kumar Verma (Constable, Pno-180750711) v. State of U.P., (Karunesh Singh Pawar, J.), 2026
SCC OnLine All 33960

Ajay Pratap Mishra v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33592
Ajay v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33787

Akansha v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine All
33837

Akash Soni v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33866
Akash v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33704
Akhilesh Kumar Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33737

Alok Kumar Tripathi v. U.P. State Information Commission, (Vinod Diwakar, J.), 2026 SCC OnLine
All 34036

Aman Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33773
Aman v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33830
Aman v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33876

Amir Khan v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 34033

Amit Patel v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33804

Anil Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33783

Anil Mishra v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 33748

Anirudh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 33663

Anjali Singh v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33857
Anju Devi v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33611

Ankit Agrawal v. Kehsav Chandra Agrawal, (Piyush Agrawal, J.), 2026 SCC OnLine All 33648
Ankit Pasi v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 33750

Ankit Tyagi v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 33644

Ankit v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33762

Ankur Yadav v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
34002

Anmol Gupta v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 33967
Anuj Kumar Bind v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33789
Anup v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33770

Anurag Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 33814
Arjun Khan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 33756
Arshad Hussain v. State of U.P., (Achal Sachdev, J.), 2026 SCC OnLine All 33914

Arun Kumar Menon v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026
SCC OnLine All 33996

Arun Kumar Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33628
Asgar Ali v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33642
Ashish Chauhan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 33698

Ashish Kumar Kori v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.),
2026 SCC OnLine All 34035

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003902852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903182

Ashish Mishra v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33641

Ashish Panday v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 34034

Ashok Kumar Goyal v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 33962
Ashutosh Thakur v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 33739
Ashwani Kumar Singh v. Sarika Singh, (Saurabh Lavania, J.), 2026 SCC OnLine All 33929
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 33795

Atul Gupta v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33616

Atul Kumar Gupta v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33813

Awe Global Logistics v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.),
2026 SCC OnLine All 33987

Azam v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33743

Babloo v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 33661

Babu v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33761

Bali Ram v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 33662

Balveer Sahai v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 33604

Baran v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 33683

Barsati Lal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33878
Basso v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33764

Bheem Singh v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 33766

Bhimsen v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 33984

Bhupendra Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
33910

Bhuriya v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33608

Brij Mohan Tyagi v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 33980
Brijesh Kumar v. Laxmikant Mishra, (Saurabh Lavania, J.), 2026 SCC OnLine All 33653

Brijesh Singh v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33875
C/M Adarsh Sri Sad Viddyalaya v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 34026

C/M Shri Vrindavan Krishna Devi Vidya Mandir v. State of U.P., (Ajit Kumar and Indrajeet
Shukla, JJ.), 2026 SCC OnLine All 34016

Chandan Pathak v. State of U.P., (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 SCC OnLine
All 33650

Chandan v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 33809

Chandra Bhushan Chauhan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 33790
Chandramani Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33643
Chetan v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 33682

Chhatrapal v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 33635

Chhavinder v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 33685

Chob Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 33673

CIT v. Bipin Babu Agarwal, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2026 SCC OnLine
All 33920
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CITv. Suresh Kumar, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2026 SCC OnLine All
33919

Commr. Commercial Tax U.P. Lucknow v. S/S Advance Steel Tubes Ltd., (Piyush Agrawal, J.), 2026
SCC OnLine All 33935

Deepak Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 33951
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